
2 5 8 7  fourth Report of Com m ittee  18 MARCH 1954 
on P rivate Members* B ills 
and Resolutions

Resolution  re  Family 
Planning

2588:

t  I ^  3RiT % 3f# wrm

^  ftr 3R  TO" 3TT w  t  %  3rrr 

^  3 r n w  ^  5 ^ , 3TR 5 ^  ft? il- 

^  f  f¥  3TFr 3pfhr

^  ^  ^  SPT  ̂ ^  alHaO +d<f 

STTT ^  3 m  ^  ^

I 3TTT ^  ^  3TRnr

I arrr ^  ^  b t r t ^  ^Ft 

3(t^ ^  ^  ^  ^tfr^ I

^  3FTR" ^  ^  f%

#  ^  W t^  WJ 3T^ I 3W

^  ^  I  I

FOUKTH REPORT OF COMMITTEE 
ON PRIVATE MEMBERS’ BILLS 

AND RESOLUTIONS

Mr. D eputy-Speaker: The House
w ill now take up P riva te  M em bers' 
Bills and Resolutions.

Shri A ltekar (N orth S ata ra ): W ith 
your permission, Sir, I beg to move:

“T hat this House agrees w ith  
the Fourth  Report of the  Com
m ittee on P riva te  M embers’ 
Bills and Resolutions presented 
to the House on the 16th March,
1954.”

The Committee, after discussion w ith  
the Movers of the Resolutions and 
going through the o ther aspects, has 
allotted two hours to the first Reso
lution of Shri G idw ani regarding 
encouraging of fam ily planning, two 
and a half hours to the Resolution 
by Shri M. S. G urupadasw am y re
garding abolition of the Second 
C ham ber at the  Centre, and two 
hours for the Resolution of Shri 
Dabhi regarding the introduction of 
prohibition among the Arm y, the 
Navy and the A ir Force. I t  is a 
simple m atter. I commend this Re
port for the acceptance of the House.

Mr. D epnty-Speaker: The point is 
this. There are only th ree  Resolu
tions pn toe O rder P aper today:

S hri G idw ani’s Resolution regarding, 
fam ily planning, S hri M. S. G uru- 
padasw am y’s Resolution regarding 
the  abolition of the Second Cham 
ber and Shri D abhi’s Resolution re 
garding the introduction of prohib i
tion in the A rm y, the Navy and the  
A ir Force. The Com m ittee has allo t
ted  two hours for S hri G idw ani’s 
Resolution, two and a half hours fo r  
Shri M, S. G urupadasw am y's Reso
lu tion  and two hours for S h ri D abhi’s 
resolution.

The question is:
“T hat this House agrees w ith  

the F ourth  R eport of the Com
m ittee on P riva te  M em bers’ Bills 
and Resolutions p resented  to the 
House on th e  16th M arch, 1954.”

The motion was adopted.

RESOLUTION RE. FAMILY 
PLANNING

Mr. Depnty-Speaka>: Two hours
is the  tim e allotted for this. How 
long does the hon. M inister propose 
to take?

The M inister of H ealth  (B ajkum ari 
Am rit K aur): I do not th ink  I shall 
w ant m ore th an  15 to 20 minute.'; to- 
reply.

Shri G idw ani (Thana): Tw enty 
m inutes in the beginning and ten 
m inutes at the end lor me.

Mr. Deputy-Speaker: We have got 
one hour and ten  m inuies. For the 
o ther Members, I will allow one 
M em ber from  each group for 10 
m inutes.

The M inister of Defence Orpanisa- 
tion (Shri Tyagi): In  th a t case, the
th ird  Resolution does not come up a t 
all.

Mr. D epoty-Speaker: Shri M. S. 
Gurupadasw am y m ay not move the  
second Resolution.

Shri Tyairi: If  he w ithdraw s, th a t 
is another m atter.-
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M r. Deinity>Speaker: H e has no t
moved. T here is no question  of 
w ithdraw al.

S hri ML S. G unipadasw am y (M y
sore): I am  no t w ithdraw ing.

An Hon. M em ber: D on’t say th a t; 
he w ants to go.

M r. D eputy-Speaker: Nobody is
w illing to  give an assurance w hether 
a certain  R esolution w ill be m oved 
or not. The hon. M inisters m ay be 
in  th e ir places.

Shri G idw ani; I beg to m ove:

“This House is of opinion th a t 
w ith  a view to contro l the  rap id  
increase in population as reveal
ed in the Census Report, 1951, 
G overnm ent should adopt all 
effective m easures to encourage 
fam ily p lanning in accordance 
w ith  the  recom m endations of the 
P lann ing  Commission.”

T his population  problem  in this coun
try , as revealed  by the Census R e
p o rt is cissuming alarm ing p ropor
tions. A ccording to the  Census Com
m issioner, the  population of India in 
the  1951 Census w as 35.7 crores. If 
the presen t ra te  of increase is m ain
tained, by 1981, we should have a 
population of 52 crores because 
every  year the  population is increas
ing by 50 lakhs. S h ri R. A. Gopala- 
swami, R egistrar G eneral and Cen
sus Commissioner in 1951, in his 
Census R eport sta tes th a t if the p re 
sen t ra te  of increase continues, the  
total population w ill grow  as fol
lows:

1951
1961

1971
1981

36 crores. 
41 crores. 
46 crores. 
52 crores.

I n  regard  to the food production of 
the  coimtry, he says in the rep o rt 
th a t  the presen t level of production 
is 700 lakh  tons—50 lakh tons short 
of actual requirem ents—according
to  the  presen t population. A nd if we 
produce every year 50 lakhs m ore of 
people, we requ ire  about six to seven

lak h  or even e ight lakh  tons m ore. 
E very  year th is num ber w ill go on 
increasing, and it w ill be difl&cult to 
produce the  requ ired  am ount. Though 
1 am  aw are w e are  m aking all 
efforts and undertak ing  new  p ro
jects, still according to S h ri K idw ai 
th e  official figures a re  m isleading and 
a re  som etim es incorrect.

A part from  food, th e re  is the ques
tion  of health . If  w e look to all these 
problem s, we w ill find th a t it w ill 
not be possible fo r th is country  to 
m ain ta in  th is population.

For the last four or fiye days we 
have been discussing the Budget, and 
so m any M em bers on this side and 
th e  o ther side have been com plain
ing th a t even our first F ive Y ear 
P lan  is not properly  working, and 
even the second or th ird  Five Year 
P lan  w ill not be able to solve all our 
problem s. T hat being the situation, 
w e have to seriously coiisider this 
question, not in a ligh t-hearted  m an
ner or in a sp irit of le v :ty . 
I t  is a very  serious problem , and I 
w ant the  House to consider it in a 
calm  and cool m anner, and also in 
a realistic way. I particu larly  ap- 
I>eal to my Communist friends who 
have moved certain  am endm ents to 
th is Resolution. They alw ays say th a t 
we m ust be realists, and I say th a t 
in this m atter we should be realists.

[P a n d it  T h a k u r  D a s  B h a rg a v a  
in the Chair}

You are aw are th a t thousands of 
people today are  living in hovels. 
Even in a place like Delhi. o u rP ra ja -  
Socialist P arty  have taken  a census 
according to which six thousand peo
ple w ere sleeping on the  roads or on 
the pavem ents in the w inter. In 
Bombay and other places lakhs of 
people have no shelter.

Sim ilarly, about education. I read  
only this m orning in the Times of 
India tha t the P resident of the Delhi 
M unicipality says th a t there are 
about 7,000 children of school-going 
age in Delhi who Aid not attend  any
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school in 1953, according to a survey 
of p rim ary  education conducted by 
the D elhi M unicipal Com m ittee. 
T here w ere 45,000 students on rolls 
in m unicipal p rim ary  schools, about
7.000 in the  p rim ary  departm ents of 
G overnm ent schools, 20,000 in  aided 
schools and about 19,000 in unrecog
nised p rivate  schools. Disclosing 
this, w hile he was presenting  the 
budget of th e  Delhi M unicipal Com
m ittee for 1954-55, Mr. ^ham  N ath  
said th a t about 50 m ore schools w ere 
necessary to  provide educational 
facilities to  all ch ildren  in  Delhi. 
This would cost an  additional expen
d itu re  of about Rs. 10 lakhs which 
he said “we are  unable to provide 
on account of our p resen t heavy  
financial liab ilities”.

So, as regards education, shelter, 
housing and health  services, w e are  
very backw ard  even w ith  the  p re 
sent population, and if th is ra te  of 
increase in the  population continues, 
I do not know w hat w ill happen. O ur 
economy m ay break down and con
ditions m ay be created  which m ay 
be very  harm fu l to the in terests of 
the  country. Therefore. I  consider 
this problem  from  the economic, 
social, m oral and hum anitarian 
point of view. If you look a t th is 
from  any point of view, this is a 
problem  which cannot be ignored 
and m ust be tackled boldly.

I can understand if there  are 
facilities for the absorption of peo
ple from  the  thickly populated coun
tries of the  w orld into the sparsely 
populated countries. B ut you know 
th a t nobody w ants people from  o ther 
countries to come to the ir country 
and live there. Even in America, 
w hen there is a bum per crop of 
foodgrains, they destroy it. bu t th a t 
grain is not available in m any coun
tries and people die of starvation. So 
long as the present economic struc
tu re  of w orld continues, we m ust be 
realistic and plan according to our 
needs and requirem ents.

This is not only my opinion. I am 
glad th a t our P lanning Conmiission 
36 P.S.D.

and our G overnm ent have accepted 
th is prir.ciple and th is policy. This 
is w hat is said in  th e  Five Y ear 
P lan:

**The rap id  increase in popula
tion  and th e  consequent p res
su re  on the  lim ited resources 
available have brought to th e  
fo refron t th e  urgency of problem s 
of fam ily planning. The m ain 
appeal for fam ily planning  
is, how ever, based on considera
tions of the hea lth  and  w elfare  
of th e  fam il5". Fam ily  lim ita
tion or th e  spacing of the  child
ren  is necessary and desirable in  
o rae r  to secure b e tte r  health  
fo r th e  m other and  b e tte r  care 
and  upbring ing  of th e  children . 
M easures d irec ted  to th is end, 
therefore, form  p a r t of th e  pub
lic hea lth  program m e.”

I  congratu late  our G overnm ent for 
doing som ething a t least w hich is 
necessary to m eet a very  serious pro
blem  in  this country, bu t m y com
p la in t is th a t enough has no t been 
done. T here m ay be some people 
who m ay object to  fam ily  p lanning 
on religious grounds. In th is con
nection, I m ay quote w h at Dr. 
R adhakrishnan said w hen he  was 
invited to inaugurate  the  T hird  
In ternational Conference on P lan 
ned Parenthood. This is w hat he 
said:

“H ie  question is sometimes 
raised w hetiier it is not tru e  th a t 
Grod sends children into this 
w orld and we should not in ter
fere w ith  the  Will of G « d ~ th a t 
is the w ay in w hich it is put. I 
m ay tell you th a t if God has 
given us any intelligence, he 
has given it to us to be used. 
Intelligence is a Divine gift, an ti
cipating consequences and p lan
ning w ith special relevance to 
the  facts. These are things which 
we are  called upon to adopt be
cause the  hum an mind is a  gift
of the Divine....... God is not
an external despot. He is there 
in the innerm ost depth of our
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[S h ri G idw ani]
being, and  w hen  th e  still, sm all 
voice prom pts us, asks to iise our 
intelligence in  a  la irm inded , ob
jective, honest w ay, w e are  using  
the  g ift of God for purposes of 
hum an w elfare. T h a t is how  
w e have to em ploy our in te lli
gence to  achieve hum an w el
fare .”

Then, our P rim e M inister, w hile 
sending his good w ishes to th e  sam e 
conference said:

“W hatever indiv idual view s m ay 
be on th is question, i t  seem s 
to  m e clear th a t w e should give 
it  th e  fu llest consideration from  
all points of view. The approach 
should be scientific and th e  aim  
social good. A ny scientific ap 
proach m ust not be inhib ited  by 
preconceptions or convictions 
a lready  held. W e m ust approach 
th e  question  w ith  a com pletely 
open m ind and  exam ine every  
aspect of it,”

A part from  these laym en, th e re  fure 
m edical men, recognised authorities 
on this question. In  Population Pro
blem of India. Dr. A. R. M ehta, who 
w as the  D eputy D irector-G eneral of 
H ealth  Services, G overnm ent of In 
dia, New Delhi, says:

“The conclusion seems to  be 
inevitable th a t som ething m ust 
be  done to check th is grow th of 
population w hich has already 
reached an  unm anageable size. 
T here are  th ree  m ethods to de
crease the  population pressure. 
O ne is to increase th e  death  rate, 
thus to  keep down the  popula
tion, b u t th is w ill not solve the 
problem  of poverty, th e  aim  of 
all civilized society being to im 
prove the  standard  of living of 
th e  people and to  create such 
conditions th a t people m ay live 
long and lead healthy  and  happy 
lives. The second m ethod to 
decrease the  pressure of popula
tion is by em igration, bu t we 
would need to send about four 
m illion people a year (our an

nual n a tu ra l increase) to  som e 
o ther country. B ut no country, 
how ever sparsely  populated, is 
p repared  to accept even a  few  
hundred  Asiatics, even if they  in 
tu rn  could be induced to dis
card  th e ir  conservatism  and  
leave th e ir m iserable conditions 
of living.”

Then in the A ll-India M edical Con
ference w hich w as held in H ydera
bad from  27th to 29th D ecem ber 1953, 
Dr. S. C. Sen, who was the  p resident 
of th a t Conference, in the course of 
his presiden tial address said:

“The population in India is 
growing fast. Scientific develop

m ent of ag ricu ltu re m ight take  
up .«?ome of the  load, b u t i t  can
no t absorb all. The m ost realis- 
stic and recognised solution is 
th a t of fam ily  planning. A  se 
rious attem pt m ust be m ade to 
achieve th is on a nationw ide 
scale. It must not as it is at 
present, be confined to the in te l
lectuals and the upper s tra ta  of
soc ie ty-----If fam ily  p lanning is
to be an  effective m eans of 
checking the grow th of popula
tion and im proving health , m edi
cal m en m ust take  a m ost e a r
nest in terest in the  m atter. A d
vice and guidance and even the 
supply of appliances, should be 
available a t all health  clinics. 
A nother essential is in tensive re 
search w ork, w hich w ill place 
cheap and easy m ethods w ith in  
the reach of th e  average m an and 
woman. The rhy thm  m ethod and 
self-control m ay be excellent in 
them selves, b u t for the great m as- 
.ses of the people, sim ple con tra
ceptives are  the  only answ er.”

Shri HL Sobrahm anyam  (Viziana- 
garam ): Sacrilegious.

S h ri G idw ani: This is w hat these 
two~ doctors have said.

O ur G overnm ent had appointed a 
Com m ittee knovrp as the  Fam ily 
Plam iing and P rogram m e Committee,
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and  a fte r its first m eeting, th a t Com
m ittee  iias subm itted  a  repo rt, in 
w hich  it  says:

“In  India, cheapness and  the  
ease w ith  w hich ttie  housew ife 
can m ake a contraceptive ou t of 
m aterial read ily  available to h e r  
a t home, are m atters of fu n d a
m ental im portance, tow ards th e  
fulfilm ent of o u r objective of 
prom oting an ex tensive use of 
the  selected m etiiods.”

F urth e r, the  Com m ittee says:

“ ___ it is necessary to record
the C om m ittee’s considered view  
th a t no reasonably  rap id  p ro
gress. based on sound m ethods, 
is likely to take  place in prom o
ting th e  cause of fam ily p lan 
ning unless sufficient support fo r 
it is given from  the  funds of go
vernm ents and of local bodies. 
In  m aking th is recom m endation, 
the C om m ittee took note of tiie 
fac t th a t th e re  w ere only 165 
centres in  th e  country  w orking 
in  this field m aintained e ith e r 
by G overnm ent, local bodies or 
volun tary  organisations. T his 
num ber is to tally  inadequate for 
the purpose in view. The Com
m ittee feels th a t th e  establish
m ent of fam ily  p lanning centres 
in existing  hospitals, dispensa
ries and m atern ity  and child w el
fa re  centres is the only way, 
w ith  the  handicap im posed by  
the p resen t financial resources 
of th e  country, of reaching the 
people on as large a  scale as pos
sible in u rban  as w ell as in  ru 
ra l areas. I t  w ould be desirable 
to develop in each S ta te  one cen
tre  fo r developm ent and  re 
search.”

I have gone through the  scheme 
which G overnm ent have draw n, and 
I know th a t they have appointed 
tw o committees. B ut I  would wish 
th a t this m atter is given w ider pub 
licity, and w ider support is enlisted 
for this purpose. I w ould suggest 
th a t an advisory com m ittee m ay be set 
up. consisting of those M embers of

th e  House who believe th a t th is p ro 
blem  should be tackled, and  th a t fo r 
tackling th is problem , g rea te r efforts 
are  needed, to see th a t th e  inform a
tion  is m ade m ore easily available to 
the  masses. This com m ittee m ay be 
attached  to th e  M inistry  of H ealth , 
as an  advisory body.

W ith these w ords, I conclude m y 
rem arks.

Mr. C haim ian : Resolution m oved:

“This House is of opinion tiia t 
w ith a view  to control th e  rap id  
increase in population as rev ea l
ed  in  th e  Census R eport, 1951, 
G overnm ent should adopt all 
effective m easures to encourage 
fam ily p lanning in  accordance 
w ith  th e  recom m endations of th e  
P lann ing  Commission.’'

I  w ould ra th e r  like to know  how  
th e  situation  stands in reg ard  to the  
am endm ents.

S h ri D. C. Sharm a (H o sh ia rp u r): 
I beg to move:

T hat for the  original R esolution, 
the follow ing be substitu ted  nam ely:

“This House is of opinion th a t 
w ith  a view  to control the  rap id  
increase in population G overn
m ent should adopt th e  follow ing 
measiures, nam ely:

(i) hospitals and health  cen
tres fo r providing advice on 
m ethods of fam ily  p lan 
ning fo r m arried  persons 
who req u ire  such a d v k e  
should be opened;

(ii) field experim ents on diffe
ren t m ethods o f fam ily  
p lanning w ith a  view  to 
determ ining the ir suitabili
ty, acceptability and effec
tiveness among different 
sections of the  population 
should be conducted;

(iii) techniques and procedures 
for educating people on 
fam ily planning methods 
should be develooed; and
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[S h ri D. C. Sharm a]

(iv) research  on the  m edical and 
technical aspects of hum an 
reproduction  should  b e  u n 
dertaken .”

Mr. C hairm an: T here is an am end
m en t in  th e  nam e of S h ri S. N. Das. 
T he hon. M em ber is absent. N ext, 
S h ri R agunath  Singh, w ho is also 
absent.

Shri Sadhan G upta (Calcutta— 
S o u th -E a s t) ; I beg to  move:

T hat for the original Resolution, the 
follow ing be substitu ted , nam ely:

‘"This House is of opinion th a t 
tiie idea of fam ily  p lanning as a 
S ta te  policy is based upon a theo
ry  w hich has no scientific va lid i
ty  and  w hich is u tilised  by  r e 
actionaries a ll over the  w orld to 
lay  upon th e  people th e  respon
sib ility  for the ir  fa ilu re  to im 
prove the  stan d ard  of Hvinfi of 
th e  people. This House, th e re 
fore, urges upon the  G overnm ent 
the  abandonm ent of fam ily  p lan 
ning as a national policy.”

S hri S. C. S am anta (T am luk): I
beg to move:

T h a t fo r the  original Resolution, th e  
follow ing be  substitu ted , nam ely:

“This House is of opinion th a t a  
P opulation  Commission as p ro 
posed in  the  F ive Y ear P la n  be 
a t once se t up  to assess the  popu
la tio n  problem , appraise th e  re 
su lts of experim ental studies a l
ready  done by tw o Com m ittees 
and  recom m end m easures in  the  
field of fam ily p lanning.”

M r. C ha innan ; T hen there  is an  
am endm ent m  the nam e of Shri 
V, P. N ayar, which, I th ink  is out 
of order.

S hri V. P. N ayar (C h iray ink il): 
Why?

M r. Chairm an: Because the  rea l
operative p a rt is only a  negation of 
th e  original Resolution, and the  rest 
is argum entative.

S hri V. P. N ayar: T h a t is exactly  
the  scope of th e  am endm rait of S h ri 
S. N. Das, as also th a t o f ...........

M r. C hairm an: 1 do no t w an t to  
be re fe rred  to th e  am endm ent of 
another hon. Member who iia« not 
moved his am endm ent a t  alL The 
m atte r w ould be relevan t, only if it is 
allow ed to be moved. B ut it  has not 
been  m oved a t all.

S h ri V. P. N ayar: 1 w ould like to 
know  xmder w h at ru le, th is becomes 
inadm issible?

M r. C hairm an: U nder the  ru les re 
la ting  to am endm ents to Resolutions.

S h ri N am biar (M ayuram ): Though 
it  m ay be negative, still its aim  is 
different.

S hri V. P. N ayar: I do not find
any ru le. T h a t is w hy I ask you 
u n d er w h a t ru le  i t  becomes m adm is- 
sible.

M r. C hairm an: U nfortunately . I  do 
no t have the  ru les a t th e  tip  of my 
fingers, b u t I have given th e  reasons, 
and  I th in k  these come w ith in  th e  
rules.

Sh ri N am biar: Though it  is w ord
ed in a  negative m annei, still, its aim  
is qu ite  different. I t  ha.s a  different 
purpose in v iew ..........

Mr. C liairm an: O rder, order. T he 
hon. M em ber concerned is qu ite  able 
to defend his own case. 1 may even 
re ie r  to ru les 313 and 314.

S hri D abhi (K aira  N orth ): I  beg 
to move;

T hat in the  Resolution, a fter the  
w ord  ‘m easures’ insert ‘excluding a rti
ficial m ethods of b irth -con tro l’.

Shri N. L. Joshi (Indore): I beg
to move:

. T hat a t the  end of th e  Resolution, 
the  follow ing be added, nam ely;—

“and for th is purpose set up  a 
Com m ittee of this House to  ad
vise th e  O ovem m ent on th is sub
je c t”
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M r. C ha lnnan : T here is an  am end
m en t in  th e  nam e of S h ri V. B. 
GandhL I  am  sorry  th a t it  is ou t of 
order. The orig inal R esolution re 
la tes  to fam ily  planning, and  the 
am endm ent suggests a  solution w hich 
is absolutely extraneous, viz. the 
creation  of M inistry  of Population, 
w hich is outside th e  scope of the  
Resolution.

S hri P. N. R ajabhoj has got an 
am endm ent in his nam e, b u t h e  is 
absent.

W ith regard  to S h ri B arm an’s 
amendment. I am sorry th a t also is 
out of order.

Shri B arm an (N orth  Bengal—^Re
served—Sch. C astes): This is in sup 
port of the  Resolution.

Mr. Chairm an: There is no question 
of support here. This is outside th e  
scope of the  Resolution. This im der- 
nourishm ent has got nothing to  do 
w ith  fam ily planning; even if it has, 
it  has only a very  very  rem ote re la 
tion.

Shri B arm an: I w ould like to  sub 
m it th a t th is is ano ther m ethod w hich  
w ill help fam ily  planning.

Mr. Chairm an: That is exactly the 
objection. This is an absolutely 
different m ethod, w hereas the origi
nal Resolution is on fam ily planning.

Then there  is an  am endm ent in  
the  nam e of Shri V enkataram an.

Shri V enkataram an (T an jore): I
am  not moving.

Mr. Chairman: There is one in the 
nam e of S h ri S ivam urth i Swami. I  
am  sorry  th a t is also out of order.

3ft ^  ??RT I . . .

Mr. C liairm an: A bout the  adm issi
bility of the am endm ent?

Shri S. N. Das (D arbhanga Cen
tra l): May I request you to allow  m e 
to move m y am endm ent?

Mr. C hairm an: The hon. M em ber 
has m issed the  bus.

How is th e  am endm ent of S h ri 
S ivam urth i Sw am i relevant?

S hri S ivam urth i Sw am i: I t  is re le 
v an t because I  do no t th in k  th a t 
fam ily  p lanning should depend on 
drugs and  m edicines. I  w an t th a t 
production  m ust be intensified.

M r. C hairm aii: Again, th e  a lterna
tive m ethod suggested by  th e  hon. 
M em ber has nothing to do w ith  th e  
m ain  Resolution.

A m endm ents m oved:

(1) T h a t for th e  original Resolu
tion  th e  follow ing be substitu ted ,
nam ely:—

‘T h is  House is of opinion th a t 
w ith  a  view  to  control the  rap id  
increase in  population  G overn
m ent should adopt th e  follow ing 
measures, n a m ^ y :—

(i) hospitals and  hea lth  cen
tres fo r providing advice
on m ethods of fam ily  p lan
ning for m arried  persons
who req u ire  ^ c h  advice 
should be opened;

(ii) field experim ents on dilfe- 
re n t m ethods of fam ily  
p lanning w ith  a  v iew  to  
determ ining t h ^  su itabli- 
ty, acceptability and ef- 

fectivaiess among differ
en t sections of the  popu
lation should be conducted;

(iii) techniques and procedures
for educating people on 
fsimily p lanning m ethods 
should be developed, and

(iv) research on the medical and
technical aspects of hum an 
reproduction should be  im - 
dertaken.”

(2) That for the original R esolu
tion the following be substitu ted , 
nam ely:—

“This House is of opinion th a t 
the  idea of fam ily p lanning as 
a S tate  policy is based upon a



26oi Resolution  re 18 MARCH 1954 Family Planning 2602

[Mr. C hairm an]
theo ry  w hich has no scientific 
valid ity  and  w hich  is u tilised  by 
reactionaries all over th e  w orld  
to  lay  upon th e  people th e  re s
ponsibility  fo r th e ir  fa ilu re  to 
im prove th e  sta n d ard  of liv ing  
of th e  people. This H o t:^ , 
therefore, u rges upon the  Go
vernm en t th e  abandonm ent of 
fam ily  p lann ing  as a  na tional 
poH cyr

(3) T hat for the  original Resolu
tion  th e  follow ing be substitu ted , 
nam ely:—

“This House is of opinion th a t  
a P opulation  Commission as p ro 
posed  in th e  F ive Y ear P lan  be 
a t  once se t up  to assess th e  popu
lation problem , appraise the  re 
su lts of eicperimental studies al
ready  done by  tw o Com m ittees 
and  recom m end m easures in  the 
field of fam ily  p lanning .’*
(4) T hat in the  Resolution, a fte r 

the  w ord “m easures” in se rt “exclud
ing artificial m ethods of b irth -con
tro l.”

(5). T hat a t the  end of the  Resolu
tion  the  follow ing be added, nam e
ly :—

“and for th is purpose set up  a 
Com m ittee of th is House to ad
vise the  G overnm ent on this <iub- 
ject.”

D r. R am a Rao (K akinada): Sir,
w ith  m any sta tem ents of th e  bon. 
M em ber, Shri Gidwani, I agree. B ut 
th e re  are  o thers w hich I w ill have 
to criticise. H e has first ta lked  about 
food starvation , then  w an t of housing, 
then  w ant of education and people 
sleeping on the  pavem ents in  the  
D elhi w inter. T here are  m any other 
things. I  w ill ju s t m ention  one. 
O ur friends from  M adras w ill rem em 
ber th a t in 1951 there  w as a case in 
w hich a fa th er was charged w ith  
stabbing his tw o sons and th e  judge
m ent of the  High C ourt says:

“H ere is a ra re  case, a very  
curious case, in  w hich a  fa th er 
stabs his tw o sons not out of 
ha tred  b u t out of love’*.

In  th e  low er court, h e  go t 20 y ears  
and  th e  evidence w as closed w ith  a 
recconm endation -to th e  H igh C ourt 
to be len ient. B u t w hy d id h e  s ta b  
h is tw o sons? O ut of love, ou t of 
sta rvation . He w anted  to save them  
from  sta rvation  so he stabbed h is 
sons. These are  the conditions. 1 
need no t go into details about this. 
T here is no difference of opinion as 
regards ou r starvation , our poverty , 
unem ploym ent, very  very  low, m ise
rab le  standards of our life and  longe
vity  of life. On all these things, w e 
have no difference of opinion.

Now the  question comes about th e  
diagnosis and the  cure. H ere I feel 
Shri G idw ani has missed the bus. 
Now it has alw ays been th e  im peri
alist and capitalist propaganda th a t 
the  poverty  of the  country is due to 
over-population. They tell the back
w ard  countries: ‘Oh, you breed like
pigs. T hat is w hy you are  starving*. 
In  R ayalaseem a recen tly  there  w as 
a severe fam ine. There, one m ilita ry  
officer—w hom  I do not w an t to m en
tion by nam e—had the  im pertinence 
to te ll them , the sta rv ing  people liv 
ing on roots, on kan§i and other 
things: ‘You are  sta rv ing  because you 
are  producing too m any child ren’. 
We m ust call a h a lt to th is so rt of 
nonsense of te lling  people who are  
sta rv ing  th a t th e ir  starvation, 
th e ir unem ploym ent and all th a t is 
due to their producing like pigs. W e 
m ust see the real cause. Misery 
exists in India not because there is 
over-population, bu t because th ere  is 
m aldistribu tion  of w ealth. There is 
no p roper distribution  and no p ro 
p er production. To p u t it very  b rie 
fly, Sir, the capitalist society which 
has been carrying on this propaganda 
of over-population, th a t all the  m ise
ries are  due to over-population and 
not to m ald istribution  and im proper 
production, has been having the  best 
of life  leaving millions and m illions 
of people to starve, to rem ain  unem 
ployed and to suffer. This is a so rt 
of w hat I m ay call ‘Operation Side
track ’, ju st to deceive people. This 
morning we read  in the papers—and 
very  often w e read  in  th e  papers—
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how  thieves knocked off cash boxes 
from banks and post oflRces. They 
throw  a lew  notes on the  ground and 
d ivert the  a tten tion  of the  poor vic
tim  and then  knock off the bag. This 
m orning we read  th a t in a post office, 
they  knocked off a big insured  am ount 
by throw ing a few  stam ps on the  
ground. I w ant to m ention th is to  
my friend, Shri G idw ani. th a t he 
should not be deceived by these lew  
notes and stam ps and lose sigh t o l 
the main, correct diagnosis and cor
rect treatm ent. The correct diagno
sis is the capitalist society. The 
capitalist o rder w hich lives on the  
sw eat and  blood of the vast m ajority  
of people for the ir own benefit is the  
real cause. We m ust change th e  so
ciety; we m ust change the order. 
Only then  w e can solve it. I t  is no t 
new ; it has been the re  and  these 
people have been arguing m any things. 
So the background of the  argum ent 
by which our friend, Shri Gidwani, 
proceeds has been deceived. This 
fam ily planning  propaganda has been 
carried  on by capitalist government*? 
to keep people deceived. One of 
their most prom inent experts—I w ould 
call, the A rchbishop of fam ily p lan 
ning—is Vogt. H e blam es doctors fo r 
curing di!seases. He says th a t doc
tors are doing a g rea t disservice to 
the people by curing diseases like p la 
gue, cholera and others!

Shri R aghavachari (P en u k o n d a): 
W ho is he?

Dr. Rama Rao: Vogt. Prof. A. V. 
H ill in his p residential address to the 
B ritish Association also says the  same 
in  a m ore dignified language. B ut 
the idea is the same—doctors are  
doing a great disservice to society by 
curing epidemics. T here are  others 
who argue th a t w ar is a blessing in 
disguise; it keeps the level of popula
tion low. These are  all argum ents 
to support capitalist society so th a t 
they  can exploit people and live on 
them . Of course, I do not believe 
Shri G idwani and m any o ther people 
who believe in fam ily planning or 
ta lk  loudly about it believe in these 
argum ents.

S h ri M. S. G arapadasw am y: He is
no t m arried . H e does no t know  the  
background of fam ily  planning.

D r. R am a Rao: Now, I  w ill come 
to the land  question. They say the  
m ain  th ing  is the  law  of dim inishing 
retu rns. T h a t is th e  basis of th e  
fam ily p lanners’ w rong theory. We 
know  th a t w ith  m odem  equipm ent, 
w ith  m odern m anures and m odem  
m ethods w e can produce m ore and 
m ore out of th e  land. I t  is no t be
cause th e  land  is a lready  exhausted  
th a t w e are  getting  less. The capita
list does not do enough fo r the  people 
for our own country, leaving o ther 
countries alone. Of the  arab le  land, 
only to w -th ird s is under cu ltiva
tion and w e know very  w ell th a t 
w ith  our rivers, our p rojects like th e  
G anga Barrage, th e  G andak pro ject, 
and coming to m y own S tate  of A n
dhra, w ith  riv ers  like G odavari and  
K rishna—w hich are  now going w aste 
—there  is any am ount of scope to  
develop irrigation  emd thus from  
every acre w e can get any am ount, 
m uch m ore than  w hat w e are  getting  
at present. Look a t the recen t Ja p a 
nese m ethod of cultivation. We w ill 
evolve new m ethods and increase th e  
productiv ity  of land; then  atom ic 
energy will be used to serve people, 
not to destroy them. W ith iaU these it 
is sim ple blindness and shortsigh ted
ness to say th a t the land  cannot 
m aintain  the  people. Of course, th e  
land  cannot m ain tain  people as long 
as th e  benefits of the sw eat of th e  
vast m ajority  are  enjoyed by a han d 
ful. L and cannot keep them ; people 
w ill be sta rv ing ; people w ill be dy
ing; they  w ill be th row n into th e  
dust-bin as long as the  p resen t con
ditions exist and not because the  
num bers are  very great.

I will ju st read  one line from  w hat 
Lord Boyd-O rr who, of course, is any
thing b u t a Communist, said. R efer
ring  to population control, he says: 

‘TThere is very little  doubt th a t 
the only real effective method of 
b irth  control is to im prove the 
diet, to raise the standard of 
living and education”.

In this connection, I m ay say it is 
an established fact tha t people who
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e a t less p ro te in  have m ore children. 
O ur d ie t m ust contain  m ore protein.
I t  has a  physiological action. M ore 
protein  saves the  liver and the liver 
w ill control ovarian  secretion. Thus, 
fertility  is less where the pro tein  in
tak e  is high. We eat very  little  
pro tein ; w e live on a s ta rvation  diet. 
The society in  which we live, the 
cap ita list society, keeps people s ta rv 
ing and deceives them  by saying: 
You are  starving because you are 
producing like pigs’. This is a 
m ost in to lerable  thing. L et us 
rea lise  the  cause.

Y esterday I w as glad to h ea r  
S am anta use the  w ord ‘budgeting’ 
the m anpow er. W e budget m an
pow er to crea te  a new  w orld  and not 
by th is so rt of talk . So le t  us not 
deceive ourselves by  fam ily  planning.

S h ri N am lriar: May I  m ake a  sub
m ission, Sir? This is a controversial 
subject. T herefore, I m ight request 
th a t one M em ber in  support of the 
Resolution and one in  opposition 
m igh t be allow ed to  speak a lte rn a
tively.

M r. C hairm an: I shall have to  find 
out beforehand w ho is in favour and 
who is against!

S h ri V. P . N ayar: Those w ho have 
m oved am «idm en ts m ight be given 
a chance first.

S h ri V enkataram an: Sir, m y desire 
to partic ipate  in th is debate is th e  re 
su lt of study of the som ew hat gloomy 
rep o rt of the  Census Com m issioner 
which, I am  sure, has been perused 
by everybody.

Shri B. C. Das (G anjam  South): 
I t is exploded!

Sliri V enkataram an: The Census
Commissioner—I know  m y friends 
alw ays explode—^has m ade a very  
detailed  and thorough study of th e  
tren d  of th e  grow th of population in 
th is country together w ith  the am ount 
of land  available, th e  quan tity  of land 
th a t can be b rought under cultiva
tion  and also th e  ex ten t of im prove
m ent by irrigation, increased use of 
fertilizer and so forth , increased or 
Anproved m ethods of cultivation, and

has come to a som ew hat dism al con
clusion th a t  by the  year 1981 if w e 
do not check th e  g row th of our popu
lation, w e shall very  probably  have 
to  re-enact those tragic  scenes of 1943 
in  Bengal. I t  has been estim ated  
-that per capita a person consum ^ 
4 i m aunds of foodgrains, th a t is 
n early  one-fifth of a  ton  per annum . 
A t the  ra te  of progress of the grow th 
of population in our country, you 
w ill require, a t the end of 1981, som e
th ing  like 380 lakh  tons of food. A l
low ing for the  increased acreage of 
5 lakhs, and  also for double crop
ping in th e  existing lands, it has been 
estim ated  th a t the  food production 
w ould go up  to 120 lakh  tons, and 
ano ther 120 lakh tons by im proved 
use of fertilizers, etc. W hereas your 
to ta l need w ould be to the order of 
380 lakh  tons, the to tal increased p ro
duction w ould be to the o rder of 240 
lakh  tons. Unless m y hon. friend, 
Dr. Ram a Rao, is able to disprove these 
facts, I do not th ink  any am ount of 
abuse of the  capitalist system  of so
ciety w ould ever b ring  food to the 
grow ing population of our coim try. I 
am  w ell aw are th a t m erely because 
there  is a sm all population in a country 
the  standard  of life in th a t country 
need not be very  high. If you are 
given a fixed quan tity  of national in 
come and if the  num ber of the popu
lation is increased, na tu ra lly  the stan 
dard  of life is decreased, and conver
sely if the  population decreases, the 
s tandard  of life increases. The n a 
tional income of a  country, how ever, 
is never fixed. T here is alw ays an  
endeavour on the  p a r t of the  people 
in  charge of th e  adm inistration  of the  
country  to increase the national in 
come, and w hat, tiierefore, de te r
m ines w ith in  broad  lim its the  stan 
d ard  of life of the  people is really  
th e  productiv ity  of m an in th a t coun
try . The productiv ity  has also got its 
lim itation  and  you cannot increase 
the productiv ity  of m an even in the 
field of producing chUdren beyond a  
p articu la r level.

P an d it K. C. Sharm a (M eerut 
D istt—S o u th ): T here is no lim it to 
th a t even.
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Shri V enkataram an: T he lim it of 
p roductiv ity  of m an  in  a  p articu la r 
coun try  is dependent upon the  scien
tific progress, th e  capital available, 
th e  quan tity  of land availab le in the 
coun try  and various o ther factors. 
T he sim ple answ er w hich  is very  
fam ilia r now and w hich I  have heard  
repea ted  in severa l places is th a t you 
shou ld  collectivise the land, you 
should  change the  system  of produc
tion and d istribu tion  and  th en  you 
wiU solve your problem. T hat is the 
fam iliar slogan w hich Dr. R am a Rao 
has repeated  from  the various doc
tr in a ire  theories of his P arty . I  have 
searched through  all the  docum ents 
re la tin g  to sta tistics in th e  world, b u t 
I  have not found any statistics w ith  
reg ard  to the  Soviet Union’s popula
tion, but in respect of o ther coim- 
tries I have got the  statistics of popu
lation, the  density  of population p er 
kilom eter, the oer copita income, the  
national income and so on. If m y 
frien d  Dr. Ram a Rao says that, it 
m ust be capable of proof and  the 
proof can come only by reference to 
the  to tal quan tity  of production in 
the country and the per capita in
come in th a t country. I would re 
quest any M em ber of th e  Opposition 
to  come forw ard  w ith  figures w ith  re 
gard to the oer capita income of the 
Soviet Union minus Siberia.

Dr. Ram a Rao: Ask R ajkum ari
A m rit K aur.

Shri V enkataram an: Why? (Inter
ruptions).

Shri Nambiar: 
been there.

Because she has

Shri V enkataram an: The inform a
tion should be available, b u t it is not 
found in any docum ent of th e  U nited 
Nations, so fa r  as Soviet Union’s 
iw pulation is concerned. I t  is a  glib 
ta lk  to go about and say th a t if you 
collectivise and change the m anner 
of production, you w ill have a be tte r 
standard of life. i f  we really 
w ant th a t the standard  of life 
of the people should increase in  th is 
country, there  is no o ther w ay th an  
to control the  population, and  the  
m ethod of control is, of course, le ft

to the  experts to  decide. Unless you 
control th e  populatdion^ (A iterrup-
tions).

Mr. CHiaimiaii: T he hon. M em ber 
m ay  proceed.

Shri Venkataraman: I t  is th e  only 
w ay in w hich w e can  im prove the  
stan d ard  of life of th e  people. Sir, 
I th ink  I had better stop here a t the  
close of a sentence.

Shrimati Ha Palclioiidluiry (N aba- 
'  dw ip): Fam ily  p lann ing  cannot be  

looked a t from  a n arro w  angle. Som e 
hon. M em bers of the  Opposition, I 
th ink , sta ted  th a t  w henever th e re  is 
any  question of th e  im provem ent in  
the  economic stru c tu re  of India, w e 
a re  show n th e  bogey of over-popula
tion, b u t th a t cannot b e  held  as th e  
only stum bling block fo r b e tte r  con
ditions of living. To m y m ind, to  a 
m otiier th e re  ,can be no unw an ted  
child, fundam entally . Society and  
economic p ressu re  force h er to  feel so 
som etim es. W hat w e need is th e  
help  of ,the S ta te  in looking a fte r  
a ll children, a  s tru c tu re  of economic 
fram ew ork  th a t w ill ca ter fo r  the  
needs of children  fo r th e ir  efficient 
upbringing. C hildren are, a fte r all, 
the  fu tu re  India. W hat haiq>ens 
now? C hildren uncared  fo r sweU th e  
figures of in fan t m orta lity ; they  fill 
the ranks of th e  “juven ile  delin
quen ts”,—as they are  called— Î p e r
sonally have a  strong dislike fo r th a t 
term , Yoimg people a re  m isguided, 
they  are  hard ly  ever bad  in  them 
selves. Juven ile  delinquency, is 
m ainly, to my mind, a projection of 
adu lt antisocial behaviour. Anyway, 
w hen these poor children a re  le t off 
from  our juvenile jails, w here no 
sym pathetic and adequate tra in ing
has been arranged for up to any
standard , they  ultim ately, no longer 
juvenile, sw ell the ranks of an ti
social elements, and become a b u r
den on society. If w e had b e tte r  
employment, be tte r schools, be tter 
standards of living, the  p r o b l ^  of 
fam ily planning w ould autom atically  
fall into its righ tfu l place. A dm it
tedly, guidance is necessary and doc
tors, clinics, health  visitors, etc.
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should w ork  to im p art en ligh tened  
know ledge and  thus help  save the  
credulous and  ignoran t from  quacks 
and  w rong inform ation. W hy th e  
P ress (O bjectionable M atte r) A ct 
does not apply itse lf to th e  various 
advertisem ents th a t are  both  u n 
tru e  and fantastic  and cause untold 
h a rm  in  m any cases, I do no t know! In 
Ind ia, the attitude of the  m other to 
th e  child she bears an d  nurses in her 
arm s is one of love and  pride. 
The child  to her, is th e  very  ep i
tom e of the  “Bal Gopal” th a t has 
come to bless her heart and home. 
Till a  proper economic level can be 
established th a t w ill look a fte r the  
m inim um  needs of th e  child ren  in 
the  State, a certa in  w isdom  in  as
sum ing parenthood should be encour
aged; b u t the rea l problem  to be solv
ed  is th e  giving in  a W elfare State, 
to  a ll children, th e ir  n a tu ra l heritage 
and  righ t, to be loved, clothed, cared 
fo r  and educated.

The average chUd, w henever he or 
she comes into th e  w orld  under such 
a  regim e, w here the ir p aren ts have  
been wise and the  S ta te  has rem oved 
m any of the  difficulties, wUl grow up 
to be the  average m an or w om an and 
w ill be the  backbone of the  country. 
T heir achievem ents m ay not always 
b e  spectacular, b u t w ill alw ays be 
w orth  w hile and  steady. T heir 
m others w ill feel, along w ith  th a t well 
know n m other of ancient India—

«

(Koolam  pav itram  janan i K r ita r th y a ) ; 
fo r she w ill be guarded by know 
ledge, for wise parenthood, and he lp 
ed  by th e  S tate  to  give the  best to 
her child, and sh« will realise th a t 
g rea t satisfaction, th a t only a m other 
know s—

f s m  < r f ^ )  :

f tr  ^  ^  %  ‘T r o d u c t io n

t o  b e  in te n s i f ie d ”

f3TT ^

I  3TT ^  t  * ^

^  fiRTT I

1TIT T?: t  ^  ^

—

M r. C hairm an: O rder, order. Is the  
M em ber reply ing  to the debate, m ak
ing a personal exp lanation  or raising  a 
point of order? I believe none. He 
only w ants to advance an argum ent 
a t th is stage, which he is not en titled  
to.

’TfT I ^  3TT3T ^

^  ^  3rr^

f  I w r f  ^  ^  ^

w Ir r t  ^  t  ^  ^  ^

^  ^  ^  t  ^  #  

arrsr ^  ^  aftr

f e r r  t

I  ^  ^  ^

1 1  ^  

c5?il7FT ^  ^

^  t «

srm I  f%
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WTK f*TRT ?=fRT̂  CcyrPPT W  ^  

^  ^  ^  fiPRP^ ^  ^  ^

?TRJ^ ^  <6fW t  ^  ^

5T arrcTT 1 t

f v  ^  ^  V̂RTT t  ^  ^
% ^  ^  3TT̂  I  ^  s m t  pR T

^  a m  ^  I  I ^  ^

^ » r f  t »
?fn^ f3 p ? ^  ^  ^  3fT^ «ft

«rr ^  3t̂  ^  ^  t |

?T^ t  ^

^ r f ^  qr ^  ^  I

^  TO ^  t  ^  

t  ^  ^  ^  t  ^  ^  t '  ^  ^  
q m  ?r|t t ,  ^  w

f  I ^  27̂  ^  f  3HR ^  % 

T̂RT T ^  ^  ^rn^ *T^ ^  %

q i^  ^  f , ^  % W  57^ t

rft f?>T ^  ^  'T l^  t  ^
|?TRt ^  ^  ^  ^  ^

^ ^  ^  ^  ^  r<;‘H>d ^  ^  I ^f+H  

3T̂  I  ^  TO %

^  t  • ^  ^  ^  t  ̂
T ft t  ^  ^  ^  ^  

^  t  I ^  ’prr̂ T# I  I

f  I ^  2Tf ^TPH armr

1 ^  2?  ̂ ^  I

» îr«1*l ^^TT -irf^^, !5^rf^  ♦Tift f^TRV 

i ^ '6 [iAVi ^  t  ^59rf^ %  ^  

2pt ^^R T ^  I ?mTT ^  ^

?JT ^  ^  5T5T 'TTT ^ I

^  ?* n t m n t  3TT̂  I  I

v fW )i ^  ^  t  ^
^  ^  ĉ ?Tf%T «<d^m r wm r t

^  cTT̂  % ^  ITT f e f t  3 ^  ^  ^  ^  I

#  f  fSp ^  ^  ’fTRHR#

^  4HH*fd % * S v ^  arr?r*ft ^  |  

3ftf¥ t?r ^  ^  t  ‘

#  W  ^  ^  pn*

t  * ^  t  ^  W
SR^ ^  a m  ^r&% % ^5̂

3FIT *1W4^^ % ^

j f , ^>W^jR ft  ?T^ f f  ^  «F tf 3 T ^  ^  

^  ^  5T

^R^ PfR  ^  I $  ^  5T|f w m t  ft>

I  W  ^  ^  t

^  ^  aTRIT t  % ^H¥

^IHT JT^ f , ^  ^  I  ^  ^  

^  ?T^ ^  ^ rrf^  I ^  ^  ^ «

^  I  • ^  t  • ^
^  % 3(FT ^  'JPm^  ^  ^

cpypf ^  ^  ^

^TT ^  JT  ̂ t  ^  ^ f?r

^ fh rf  ^  ^  1 1  ^  ^  T t

% f ^  ^ K i  ^ n rT ^ T ^ t I 'ir^^ 'l '^ifn^i 

T t  ?ft w r f ^  I ^

% 'T ^  ^  =5|Tf|̂  I ^

?ft ^  TPT ^  3fV?C

^  I  ^  ^  I  STTJfr

^  % q ro  ?R%¥

%  ^T^5X f  arV  ̂ ^  f  I ^  w  ^  

% ^m ^Rft t  I s rn r  #  

f i r m  ^  ^ r r f ^ r f ^  t  eft ^  

^ 5ft % 3T7^ T R  €  ^  «Rf^5R %  ^  

W  ^  3|1t  ^  T̂ ^  I 3TT  ̂ p ' ^  

^  ^  ^2TT  ̂ |3 rr t  %

^1 - ^  t  I

S hri D. C. Sham ui: Sir, it is a very  
sim ple hum an problem  th a t I am  
going to prfesent before you. I do 
not w ant to base m y arffuments on 
medical grounds; I do no t w ant to 
quote the liames of big persons in 
support of m y argum ent. I th ink  any
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[Siiri D. C. S harm a]
M em ber w ho has been  elected to 
th is  House or to any legislature, m ust 
b e  aw are  of th is p ro b la n  a t  a ll levels. 
W e rep resen t all levels of society 
here, from  th e  hum blest if I  m ay use 
th a t  term ,—th a t w ord  is ra th e r  egois
tical and high-brow —to th e  h ig h e s t 
I  use th e  connotation w hich is very  
w ell known in  th is coimtry.

F rom  m y experience of those i>er- 
sons whom we call Class I  ofiBcers, 
and also of those persons w ho live 
on th e  starvation  level, o r on  th e  
m arg inal subsistence level, I  can say 
th a t  fam ily planning is highly 
desirable. Only recently  I m et a 
C lass I officer. We all m ake m uch 
of Class I ofiicers. He to ld  me th a t 
he  h ad  a  child  eight years old and  
he  w as going to re tire  in tw o or 
th ree  years’ time. He did not know  
w h a t to do w ith  it. This problem  of 
tak ing  care of your children, clothing 
them , giving them  education and 
placing them  w ell in life, is a p ro
blem  w h id i w e have to face. I th ink  
w e are  living in  an  era  of p lanning 
w hich is the m ost dynam ic thing. 
W hat is the  m ost radical th ing  th a t 
has happened during  the  last tw o or 
th ree  years? I th ink  it is th e  F ive 
Y ear P lan ; everybody talks of the  
F ive Y ear P lan . I t  has m ade us 
plan-m inded. W hen I  go to a  col
lege, I  h ear about a p lan; w hen  I  go 
to a school, they  ta lk  about a  p lan  
and  every m im icipality and  tow n have 
th e ir  plans. I w ork  in  a  college and 
th a t college has a plan. E veryw here 
w e have plans and I do no t see the  
reason  w hy w e should  no t have  this 
k in d  of p lan  in  th a t u n it of hum an 
society w hich is th e  basis of a ll th e  
p lans in th is w orld, the basis of h u 
m an  happiness and hum an w elfare.

I, therefore, th ink  th a t in  th e  con
te x t of our F ive Y ear P lan, in  th e  
con tex t th a t w e are  w orking fo r a 
w elfare  S ta te  and try ing  to bring  th e  
substance of th is w elfare  in th e  life 
of the  people, fam ily  planning  is a 
h ighly  desirable thing. W hen I look 
at the old history of India I  find th a t 
S h ri D asara tha had  fo u r children; 
Shri R am achandra had  only tw o

sons. I th in k  w e have been living 
under these trad itions w here w e do 
not w ant to have too m any children. 
I therefore th ink  th a t th is is necessary 
in  o rder th a t th e  standard  of living 
of the  people m ight im prove and  in  
o rder th a t w e should be able to  build  
a w elfare S tate.

T here seems to be an im pression 
th a t  th is fam ily p lanning is going to 
be som ething com pulsory for every
body. I  do no t th in k  so. I th ink  the  
fram er of the  Resolution has said 
this, and I have also said th is in  an 
am endm ent, and so m any persons 
have also said  this. W hat w e need 
is a  k ind  of education so fa r  as fam i
ly p lanning is concerned. I w an t to 
m ake it clear th a t so fa r  as the  w es
te rn  m ethods are  concerned, I do not 
w an t to have any tru ck  w ith  them  
nor have anything to do w ith  them. 
I th ink  these m ethods are  not suited 
to In d ia ...................

A n Hon. M em ber: W hat a re  th e  
Indian  methods, then?

Shri D. C. Sharm a: W hat we need 
is education of the people in  fam ily 
p lanning. I t is not going to be im 
posed; it is not going to  be a m atte r 
of compulsion; it is going to be a  
m atte r of personal choice, of personal 
w ill on account of economic con
siderations and the  desire to have a 
higher standard  of living. This is 
.something w hich  is to be attem pted  
and achieved a t th is time.

I  find th a t it has been said th is is 
som ething imscientific. I am  sorry  to 
see that, b u t as w e have in th is w orld 
two sides to every  question, so sci
ence also has two sides. T here a re  
certain  scientific things w hich are  
looked upon by us as very  scientific 
bu t those very  things are said  to be 
imscientific by some others. I do no t 
think, therefore, th a t w e should be 
m isled by  the  words, scientific or u n 
scientific. T hat which has stood the  
test of tim e is scientific. (Interrup
tions).

Mr. C hairm an: The hon. M em ber 
has not y e t finished. I  shall call on 
the  n ex t speaker a fter he finishes.
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Shri D. C. Sharm a: Fam ily plan* 
ning m ay be done in th is way. W e 
shall s ta r t  centres, as I have said in 
my amendment, in towns and village:* 
and we shall te ll people about the  
necessities of fam ily planning and 
they  will lea rn  these things.

A n Hon. M em ber: Is i t  going to  be 
some kind of religious instruction?

S hri D. C. Sharm a: I do no t th ink

6 P.M .

Prof. M athew (K ottayam ): 1 do
not go to th a t ex ten t to w hich some 
critics of the Resolution would like to 
go, to suggest th a t those who advo
cate this fam ily planning are  perhaps 
m isguiding us w ith alm ost a wrong 
motive, th a t they are trying to side
track  the m ain issue before the  coun
try, th a t they are  using it as a camou
flage for not putting  fo rth  the best 
efforts in the constructive line by w ay 
of adding to the food production of 
the land and of providing better and 
grea ter educational facilities, and  so 
on and thus solving our problems. I 
repeat I  do not w ant to go to th a t ex
ten t of criticism. But. still, I wonder 
w hether the insistence on “this need, 
great need, im perative need”, as they 
would wish to m ake out, of fam ily 
plcUining has not the  effect of m isdi
rected em phasis or m isplaced em pha
sis. Of course it is open to the advo
cates of th is resolution to reply  th a t 
w hile they advocate fam ily planning 
they are all for the other positive 
direction of effort for adding to the 
food supply, adding to educational 
facilities, for grea ter and m ore m edi
cal facilities and so on. They do not 
advocate fam ily planning to the  ex^ 
elusion of o ther nation-build ing  activi
ties. They say In effect th a t they 
w ant to develop both lines side by 
side. B ut still there is such a 
thing as priority of emphasis 
in order to direct our efforts. You 
m ay say: ‘we w ant this, we w ant
that and we w ant a th ird  thing and 
we w an t all these things a t tiie sam e 
tim e’. B ut I repeat there is th e  
question of laying grea ter em phasis 
on one th ing  ra th e r  than  on another

a t a given tim e and therefore, I agree 
to some exten t, w ith  those friends o f 
the  Opposition who say th a t in  th e  
over-em phasis of this particu lar line of 
solution by fam ily  planning, perhaps 
w e are  m isdirecting our effort, by n o t 
laying as m uch em phasis if no t m ore 
on o ther constructive lines.

However, after I have referred  in 
this w ay tc» prelim inary  considera
tion, I  w ant to pass on nex t to an 
aspect of a distinctly  and d irectly  
m oral nature. I  do no t w ant to  tak e  
refuge in any great nam e, even the 
g rea t nam e of th e  F a th er of the  N a
tion, M ahatm a Gandhi. I t  is a fam i
liar line of tactics th a t w henever w e 
w an t to support our own argum ent 
w e tu rn  to M ahatm a G andhi and use 
his nam e w hen we feel th a t th e  argu
m ent advanced by us is no t carry ing  
sufficient w eight by itself. I  do no t 
believe in the infallib ility  of any p er
son. G andhiji him self never asked 
for any unquestioned acceptance of 
any of his views bu t still his au thori
ty, his convictions, especially h is 
m oral convictions are  factors to be 
taken  into account. I do not say th a t 
w e should alw ays abide by that, b u t 
we should take them  into account and  
then use our own independent reason
ing and w e m ay perhaps come to a 
different conclusion. However it  is 
well know n to everyone who has 
studied his w ritings and views th a t 
he was for fam ily planning only in 
the  sense of planning by m oral con
tro l and m oral restriction; he was 
against artificial, m echanical b irth  
control. B ut w e are not discuss
ing in the  resolution before us 
here. I take it, th e  question of 
m oral control to which of course 
there will be no objection from 
any side of the House, Though 
it is called fam ily planning, w e are 
discussing in this Resolution fam ily 
planning by the use of artificial, 
mechnical methods. There are those 
besides G andhiji who argue th a t the  
very principle of it is w rong though 
I do not th ink  th a t there csn be u n 
anim ity on th a t point. By artificial 
m eans I m ean th a t kind of a ttem pt to 
divorce as it  were, a very sacred and 
intim ate m arita l relationship from  th a t
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[Prof. Mathew] 
purpose for which providence or— îf 
you do not believe in  providence—  
Nature would seem  to have designed 
it. I do not wish to stress that argu
m ent to a great extent, though it 
seems to carry a good deal o l weight 
w ith it.

In a country like India where 
leaders of real quality are limited in  
number there is this danger that those 
who first avail themselves of this 
fam ily planning are the educated peo
ple, w hile it may take a pretty long 
tim e for the knowledge of this method 
to reach the lower classes. There
fore the restriction of population 
would seem  to affect more the higher 
ranks of the educated people. And 
that would seem  to be one distinct 
disadvantage, among others, to be 
taken into account.

For want of time, Sir, I drop the 
other points that I wanted to develop.

Shri Eaghava^ari: I rise to support 
this Resolution, but in a modiBed 
form. Apart from that, I agree with 
my friends when they say that tKig 
problem of family planning or this 
plannied parenthood or unwanted 
motherhood and all this kind of U lk  
is really sidetracking the issues in 
the world. The whole purpose of 
creation is m ulti^cation . It is so in 
nature and in human beings, and it 
will continue to be so. And all scrip
tures, religions, societies and nations 
have always believed in this theory. 
Without children the life of a man 
and a woman is without purpose.

"  w m r  ^  i j i f ;  I ’’

If a man to live fully  and usefully  
he must certainly have a fam ily and 
children. Otherwise it is not com
plete. You take the highest of our 
cultures. In the Upanishad, when the 
student after his examination goe$ 
out of the university, the master tells 
h im :

That means you must not break the 
thread of progeny. We always be
lieve in childem tor doing sharadh,

protecting you in your old age and 
at every stage. Therefore, to say 
that we do not want children is not 
quite the correct thing. What exact
ly makes this problem? You must 
not sidetrack it. You must take a 
realistic view of it. The realistic 
view is the world is large, scientific 
methods are available. Produce more 
food, produce more comforts, pro
duce more of everything. To say
“produce less children” is the wroug 
way of looking at the problem.

But, really, where exactly the c
for family planning comes is that 
the old method of a restrained life, of 
a purposeful life and everything of 
the spirit has gone. We are in a 
m aterialistic age, and now you
have nothing more than pleasure and 
indulgence. It is this that is res
ponsible, as w ell as the society which 
encourages materiaUsm, and the
whole atmosphere is nothing but sex 
M d sexy Ufe. The only thing that 
is left for a poor nation which has 
no diversion, no education, no cul
ture— t̂he only pastime is sex. Un
fortunately the world goes on like 
that and, doctors have told us, people 
who take some kind of unproteined 
food and less nourishment produce 
more children. This is the kind of 
thing going oQ.

The real point that should attract 
the attention of the nation will be 
certainly what would be the result 
if the multiplication goes on at this 
rate. Therefore the thought and 
the idea of a family nlanning must 
necessarily be in the mind of the 
nation.

Suppose this family p lw ning had 
been adopted by our ancestors, would 
we have had Gandhiji here, or 
Tagore?

Shri Namliiar: The whole House 
would not be here,

Miri Ragliavmchari: Most of us may 
not have been here. What I mean 
Is that Gandhiji was not the second
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o r the th ird child of his parents, 
nor was Tagore. Therefore this pro
cess of lookmg strictly from this nar
row point of view is wrong.

But the position is this. Whatever 
we see in the urban population, In 
the modem civilised population, in 
the half-civilised population, is pover
ty, modem materialism and increase 
in the fertility rate.

1 only wish to stress one point and 
it is this. We have committed a 
sin, as Sharmaji put it. In  every 
strata of society there is this en
forced motherhood on a lady whe
ther she wills it or not. by the ag
gressive man. The result is we see 
them ill. suffering, miserable, and 
that is where there is sin. I  feel 
that the enforcement of a responsi
bility on a person who cannot bear 
it  is committing a sin and 
is violence. That has to be 
prevented. I t  can be done only 
in certain cases by proper education, 
by the raising of the standards of 
life and by telling them the proper 
way of doing it. Taking only to me
chanical means would simply ruin the 
nation spiritually and morally. And 
it w ill lead to nothing but indulgen
ce. Therefore I  would urge the an
cient method of restraint, control 
and also improvement of the social 
and economic conditions, which alone 
is the proper method.

Pandit K. C. Sliarma: I  am grate
ful to you for having given me this 
opportunity. A fter millions of years 
of struggle, integration and disinte
gration, strides and defeats, progress 
and recessions, man has come to be 
evolved to his iwesent state In this 
world. This evolutionary process has 
brought us to a stage where man 
can easily be called the most civiliii- 
ed creature on this earth, rather the 
finest product of the Almighty, a 
piece of art, a piece of beauty.

Now this piece of art and beauty 
faces difficult problems. You are 
growing. You Imve grown. But may 
I  respectfully ask you; would you 
hMVB betp evolved in this shape and

in this existence if  all the babies 
that were bom had been allowed 
to live and no natural inhibitions 
had taken place. This is the law of 
nature. In  order to evolve a better 
being you have to exterminate the 
rougner, you have to do away with 
certain elements. Man has come to 
control the world. He de-natures 
uranium, produces things out of un« 
productive things. But by the na
ture of this marshalling of factors in 
the world, productive and other 
things of beauty and youth, you 
have somehow to plan yourself to see 
that a better race, better than we 
are, is produced. How is it  possi
ble? It  is not possible if  all the mass 
of human society is allowed to de
velop as, by natural method, it is de
veloping. How are we to see that 
the finer specimen, some sort of super
man is possible on this earth? I t  
IS possible only if you contiol the 
growth of human population. M y  
friend says that there are so many 
possibilities like producing more food, 
wealth and greater amenities of life. 
To him I  put only one question. Is 
it possible to produce enough food 
to feed the inhabitants of every na
tion in the wocid end also prov 
modern amenities? I t  is not possi
ble. I f  you produce enough of agri^ 
cultural food, that is cereals neces
sary for the population of a nation 
and try to be self-sufficient as is ne
cessary in war, then industry w ill 
come down and everybody w ill have 
to go naked. Then we w ill go to 
the primitive days. Unless we lim it 
our population to the extent that 
cereals are sufficient for every man 
and woman, and the other amenities 
of life can be made easily available 
to the people, we w ill have to go 
back to the primitive days, that is, 
we w ill have to say good-bjre to all 
the higher values of life. I  am one 
of those who attach greater import
ance to the higher values of life that 
humanity cherished all along, rather 
than to greater numbers.

Sir, it is clear that we have three 
clear alternatives, that either you 
have the birth-control or war and
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[P and it K . C. S harm a] 
consequent killing or you  lead  a 
m iserable life and reduce yourself 
to  the prim itive days of s ta rvation  
and m isery. I beg to subm it th a t 
b irth  control is the safest and best of 
th e  three. Now, th e re  are  two objec
tions to th is—religious and nationaL I 
say  th a t religion itself is a way of 
m aking possibilities for be tte r evolu
tion, and for be tter evolution, lim ita
tion of population is necessary. It 
is m ore religious therefore th a t b irth  
control should be resorted  ra th e r  
th an  have a m ass of hum anity  in 
degradation, m isery and starvation. 
As fa r as nationality  is concerned, it 
is b e tter to have a  stronger, long- 
lived and more intelligent population, 
though in sm aller num ber, than  to 
have deteriorating, degrading and unr 
th ink ing  persons in large num bers.

W ith these words, I subm it th a t
there is no way out except to control 
population in th is way.

Shri Ragfanramaiah (T enali): I
rise to support the resolution not in 
any light-hearted m anner, bu t in a 
religious fram e of mind, because I 
am convinced—and House will
agree—th a t fam ily planning is the
greatest revelation since Adam ate
the forbidden fru it. I  am  really 
surprised th a t Dr. Ram a Rao who is 
often so very eloquent about in
creasing the standard  of living of 
people in th is country, should oppose 
the Resolution so vehemently, and 
should call it a capitalistic move 
and things like tha t. I  really do not 
know how capitalism  comes into this. 
If a desire to increase the  economic 
sta tu s of the general m ass of the 
people is capitalism ; if a desire to 
reduce the hungry m ouths and a t the  
same tim e increase the resources of 
th e  country is capitalism , well caoita- 
lism , I  m ust say, stands redefined. 
Dr. Rama Rao has expended a good 
m any eloquent words trying to prove 
th a t our resources can be indefi
nitely  increased. I do not know whe
th er  he has ever heard of the theory 
of dim inishing retu rns. He w as re fe r
ring  to fertilizers and so on. In my own

village last year, they  went on ad
ding lots and lots of these fertilizers 
to land—double and treble—w ith the 
resu lt th a t the quan tity  actually pro
duced per acre has not been quite 
com m ensurate.

S hri V. P. Nayar: Blame your Gov
ernm ent for that.

Shri R aghuram aiah: If th a t is th e  
w ay you look a t th ings I am  so rry  
for you. If  you go on adding even 
first class fertilizers. double and 
treble to the land ...........

Dr. Rama Rao: Ask Dr. D eshm ukh 
about i t

Shri Raghuram aiah: I need not ask 
Dr. Deshmukli. I have seen the fer
tilizer m yself and I am satisfied th a t 
it is of th e  best quality  in any p a r t 
of the  world. If you still doubt my 
sta te m e n t you read any book on 
elem entary Economics and you will 
find a  chap ter on the law of dim ini
shing returns. There is a lim it to 
productivity  beyond which you do 
not get the sam e re tu rn  for the  
expenditure you incur or for the  
stuff you pu t in. Therefore, the re
sources of th is country being limit
ed, you cannot go cm increasing your 
population and then  complain of 
poverty. I am  told th a t w ithin the  
last ten  years the increase in the  
country’s population is eoual to the 
total population of France. If  we go 
on producing little P rances every ten  
years. I do not know where it  is 
going to  end. A t th e  ra te  we are 
producing now, by about 1970 we 
will have a population of 52 crores. I 
know it suits the purpose of some of 
m y friends because they will have 
more dissatisfied souls and m ore 
votes. Also, they  w ill have g rea ter 
fields of activity.

Shri Nambiar: By th a t time the  
difficulty will be solved.

Shri Raghnramaiafa: Anyhow, it is 
blasphemous to call this nlea fo r 
fam ily planning a capitalistic crime. 
As a m atter of fact i t  is there in 
m ost of the  advanced Countries.* 1
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know you would like us. as in  Rus
s ia , to go on paying fo r children. 
Fortunately , in th is country we are 
lauite prolific and tbere  is no neea 
to encourage b irtb  of children. We 
need not go on the analogy of those 
countries. We do not have to can
vass for children. There is a book— 
I think ju st now a copy Ues w ith 
I>r. Rama Rao—by nam e “Geography 
of H unger” by D’ Costro who is 
C hairm an of the Council of F.A.O., 
an d  the thesis which he has pu t for
ward in that book—which is of in
terest io  this country—is that, w her
ever there is under-nourishm ent, 
th e re  is increased growth in popula
tion. It is a vicious circle. When 
population increases, your resources 
being limited, the standard  of living 
goes down. W here there is under
nourishm ent. there is more popula
tion. I think it is high tim e tha t...

Shri V. P. Nayar; So. why not in^
crease nourishm ent, ra th er th an  dec
rease population?

Shri Raghnram aiali: We are try ing  
to do both. O ur Five Year P lan is 
try ing  to do that; on the one hand 
to  m crease our resources and on the 
o ttier to see th a t the  population is 
not unnecessarily increased. I do 
not know why my friends are th ink
ing th a t this fam ily planning is some
th in g  novel in India. We always had 
it. Our ancestors had it. I t  was 
because of economic reasons. Our 
great Sm rithi writers, all of them, 
have said that we should have more 
and more male children. They dis
couraged female children because 
of the economic conditions. There
fore. it is not something new. Now, 
o f course, male children are  as big 
a  burden as fem ale children and, 
therefore, we are trying to lim it both.

I would, therefore, strongly sup
port the Resolution. I should say 
that one of the ways in which the 
misery in this country can be eli
minated is by family planning and 
if you do not adopt fam ily pUmning 
there will be family famine.

56 P.S.D.

Shri Tek Ciumd (A m bala-Sim la): 
Excessive population has reached a 
proportion in  th is country w hen the  
problem , when the menace, w!hen
the th rea t has become both grave
and grim. O urs is a  land not only 
of the  highest population, not only 
of the highest b irth  rate , not only 
of the highest death  rate, bu t also
of the  lowest age a t the tim e of m or
tality . To boot, there is a perm ar 
nen t addition of im m ortals, if  I m ay 
say so, num bering 50 lakhs a  year. 
T hat is to  say, individuals m ay live 
o r individuals m ay die, b u t there  are  ’ 
50 lakhs of im m ortals added perm a
nently to our population every  year, 
In  short, we have to  th ink  of popu
lating three Delhis every year. T hat 
is the  problem  th a t is  facing us. If 
this problem  is not exam ined, if th is 
increase is not checked, the  resu lt
w ill be th a t the process th a t we are 
going through will bring in m ass sui
cide. It is therefore very necessary 
to deal w ith this problem. H iose 
who are talking of religious princi
ples are not being religious, but they 
are being religiose. Religiosity is the  
bane of our country, not religious
ness. Religiousness prescribes self
denial, not se'if-indulgence. In  the 
name of self-indulgence, appeal Is 
m ade to religion. Therefore, whe
ther it is to be exam ined from  the 
point of view of scientists or it is 
exam ined from  the point of view of 
absolute sel£^xistence, or it  is going 
to be examined from the point of 
view of true religiousness, it is not 
only desirable, but it is mandatory, 
it is im perative that we oiight to 
know the dire consequences of the 
process if it is not checked. It is 
extrem ely desirable that something 
should be done about it.

W hat I suggest is this. The know* 
ledge of the danger facing us, the 
knowledge of the consequences of 
breeding like, I won’t say, mosquitoes, 
but almost like rabbits should be 
spread among the people. The effect 
of the population is going to tell on 
our age, on our health, on our longe
vity. Im part knowledge, tell the
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people about th is daxii^r, scare them , 
frigh ten  them  w ith  hard  facts th a t 
if they  go <» w ith th e  sam e pro- 
cess» th e ir  progeny is no t going to 
live long and th a t there  is th a t danger 
ahead Facts and figures have to be 
presented  and  knowledge has to  be 
im parted.

A nother th ing  is this. M ethods 
have to be devised. T hat is a  serious 
m atter. I heard  a  w ord or two 
against contraceptives. If your 

' medical scientists have evolved a for
m ula w hereby th is overgrow th can 
be checked, the knowledge of th a t 
discovery has to be brought home 
and inexpensive m ethods have to be 
evolved; the earliest the  best.

Skrimatii A. K ale (N agpur): I
thought th a t 1 had not even the  
sUghtest chance of speaking on th is 
Resolution and therefore I had  to 
take a little  tim e to 'recoup myself. 
I  have not much tim e a t my dispo
sal and I shaU therefore hurriedly 
say w hat I have to  say in th is m atter.

A n hon. Member from behind quoted 
th e  instance of M ahatm a G andhi. B ut I 
would like to tell him  th a t we ac
cepted M ahatm a G andhi as our politi
cal guru and not as our guru  in 
m atters ot this kind. Therefore, no 
purpose is served  by quoting M ahatm a 
G andhi w ith regard  to his ideas about 
contraceptives.

I, m yself, along w ith  o th er wom en 
in the  Women’s conferences have 
been w orking in th is direction for 
th e  last 23 years. Let me tell you 
th a t an  these years I have no t m et 
a single woman so fa r  who is again
st fam ily planning, because, a fte r all. 
it is the woman who has to bear the 
burden  of the fam ily. Not only th a t. 
Recently, I  th ink  six m onths ago, 
we convened a m i« d  m eeting of 
m en and women in N agpur over 
w hich  I  presided. M any of the em i
nen t delegates advocated fam ily plan- 
Tdn«. I am  glad to  tell you her« 
th a t to  me, the men seemed to  be 
m ore anxious about it than  womeaa. 

N ot only that. A fter two or thre*»

days, when I w as going in  m y car^ 
one m an stopped m y car. I  
thought he was going to  kiU me be
cause of the m eeting th a t I had con
vened. He said, we are g ratefu l to  
you for voicing fo rth  the  feelings of 
99-9 p e r cent, of th e  people of th is  
class, m eaning the  clerks in the sec
re ta ria t. Therefore, we see th a t the 
tim e has come w hen even if one does 
n o t w ant to resort to it. the  cir
cum stances are  such th a t you cannot 
but resort to fam ily planning.

W hat the methods will be. I do 
not know, I will quote one or tw o 
instances tha t have occurred recent
ly which will go to show how so
ciety is moving. Only some 15 days 
ago, a m an com m itted suicide by lay
ing himself prostrate  on the railw ay 
line l>ecause he was only getting 
Rs. 150 w ith four children to support, 
and he could not support them. So 
also, a young woman,—a very ab le 
woman and if she had survived, she 
would have been the g reatest social 
w orker th a t we have ever producen— 
she had m arried  a clerk w ith a 
sa lary  of Rs, 100/- and he b ia s e d  
her w ith five children—w as affected 
by tuberculosis and she died in the  
m ost tragic circum stances. These 
are not solitary instances tha t I am  
quoting. If  you keep your eyes open, 
you will find everywhere sim ilar 
thuigs happening. The old ideal of 
ashta puthra sowbhagyavati bhava 
does not hold good any more. If w e 
can afford to pu t them  in luxury a t 
least, le t us have twelve children. 
Shri Tulsidas can afford to h ave  
twelve children: not any ord inary  
person in the secretariat, who finds 
it  very difficult to m ake the tw o  
ends meet. I  am very sorry  to  have 
to m ake the statem ent th a t severr 
years have passed since we have been 
ruling this country, but, if you judge 
by the  population, we find th a t a t 
least 3|  crores have been added to  
th is country m aking it very  difficult 
to m ake any scheme successful. I 
am sorry  to find th a t our Govern* 
m ent has not been very active in
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tb is m atter. Because, a fter all. I 
th ink th a t any scheme of expansion, 
w hether it is in the w onom ic field, 
w hether it is in the field of educ&> 
tion. w hether it is in the m atter of 
raising the standard  of living, will 
be shattered  on th is rock of over
population. Therefore, I th ink  th a t 
the tim e has come when we m ust 
th ink  im partially , rationally  and 
w ithout any religious bias. I t is the 
duty of those in power to subjugate 
their personal views in obedience to 
the wishes of the Governm ent and 
follow the policy th a t has been laid 
down. I also know th a t even in
the days when we had the N ational 
P lanning Committee of which Shri 
Jaw aharlal Nehru was the Chairm an, 
there was reference to th is question 
and it is stated tha t not only is i t  
necessary to curtail the population, 
but it is necessary to checkmate the 
growth of population by m eans of
contraceptives. Therefore, I again
appeal to the hon. M inister to be 
kind enough to look at this very 
grave problem and do something 
which will help to solve the problem,

R ajkum arl Am rit K*nr: i  have
listened with great in terest to all the 
speakers who have spoken this 
evening on this very  v ita l issue, I
am glad th a t th is opportunity has 
been given to the House so th a t X have 
had an opportunity  of hearing on 
the floor of this House as to how the  
bon. Members, who are the elected 
representatives from  their areas, feel 
about this m atter. My own view has 
been expressed on m ore than  one 
occasion on the floor of this House.

I do not intend to answ er IMs 
evening from  the political point of 
view so much as from  the social 
point of view, because, a fter all, th is 
if prim arily  a social question I do, 
therefore, w ant to say a t the outset 
th a t , th is  is not a problem of which 
the G overnm ent is unaw are, bu t a t 
the same time I th ink  I am righ t in 
saying th a t perhaps the Governm ent 
of India is the only Governm ent In 
the world tha t is even attem pting to 
tackle it from  a governm ental level. 
1 0̂ other Government in the world 
has undertaken th is problem

A fter all, th e  m atter of procreation 
of children is a na tu ra l process and 
i t  is a very in tim ate process bet
ween a m an and his wife, and n a  
G overnm ent can in terfere in it. 
Therefore, I w ant the orotagonists of 
b irth  control who ia lk  as if Govern
m ent could today bring in m easures 
and do things to  stop the growth of 
population, to pause and th ink  for 
one moment as to w hat Governm ent 
can do. There is little  really, <hat 
Governm ent can do. Cho problem  
has to be looked a t from  every point 
of view.

" I entirely  agree with those friends 
who say th a t if you raise the rtan- 
dai'd of Life of the people the  b ir th  
ra te  goes down. T here are  the pro
tagonists of b irth  control methods, and 
especially methods of m echanical 
contraception, who say you cannot 
raise the standard  of life of the people 
because of the growth of population. 
 ̂ disagree w ith them, and I think 

th a t standards of life ran  be rai,«ed. 
I believe th a t they are  being m se d , 
and I  believe th a t the result of the 
raising of those standards will be 
felt in not too great a m easure of 
lime.

I also do not take the extrem ely 
gloomy picture th a t has been painted 
by the Census Commissioner. He 
would have us believe th a t by lf>81 
this country wiU be a t an end, and 
th a t there w ill be nothing bu t s ta r
vation here. I disagree w ith  him, I  
think th a t w e h^ve all got to put 
our shoulders to t^e  w heel and see 
to it tha t our production increases, 
and I am quite sure tha t it wn; in
crease and our standard  of life will 
then  go up.

Then, there  are  o ther w ays also of 
tackling this question. Take our 
society. It h u r tj  me. it hu rts me as 
a woman, to see women who are 
m others before their time is really 

ripe for being m others. This is one 
w ay in which you can tackle ♦his 
problem. Why do our Me^^bers 
here always w ant to resort to  the me
thod of mechanical co n tracep tive , 
w ithout ever paying a n /  attention to
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oth<3r ways, and much belter ways, 
of solving th is very vital problem? 
Raise the age of marr\&«e of cur 
giris, and I would supVKjit you in  
that. 1 was reading an aitinle only 
the other day th a t if th s  aire of m ar
riage of girls is ra ised—and of bc.ys 
tQO—well the incidence of b iilh s 
w ill a t once go down.

A. M. Thomas (Ernakulam ): 
O ur Census report its?lf st:oiM»rts 
that.

Rajkuamri Amrit Kaur: Exact'ly.

These are some of the ways in 
which we have got to  proceed. Tne 
methods recommended to me invaria
bly are those of mechanical con
traceptives. Why can we not raise 
the  age of m arriage—the m ost fertile  
period is betw een 20 and 30—and see 
th a t in the ages of women from  15 
to 20 there are no babies brjrr. any
where? I t hu rt me only yesterday 
to read  in a paper th a t there was 

a student of 2 i  years—he wa? not 
very much more than  tha t—who was 
the fa ther of eight children! These 
are things which we have got to stop 
in this country.

I do not take a gloomy view, and
also feel th a t it is for us to  try  

aiAd out our own house in  order. A  
propaganda is literally being carried 
on even outside th a t India and China 
h iv e  far too many persons living -
^ e i r  countries. I do not th ink  we 
iieed w orry so much about it. I  am 
far more, worried about the increase 
in the adulteration of food. about 
the  increase in the adulteration of 
drugs, about the increasing lack of 
integrity  in our people than  about 
the  increase of our population.

B ut having said that, and having 
said to you that we o u ^ t  to attack 
th is problem in other ways than 
by methods of mechanical contracep
tion, I say to you th a t mechanical 
contraceptives have not been th 
blessing or the boon th a t those who 
advocate them  imagine th a t they

have been in  the countries where 
they have been used. And I would 
be the last person in the world to 
recom m en d  to my country and my 
people to follow wholesale the West 
in this m atter. There are countries ' 
where co n tra ce p tiv es  have been mis
used to such an extent th a t now 
women are barren  and when they 
;want to produce children they are 
unable to produce them. Then, they 
lead to im m orality also which is 
w hat I do not w ant for my country. 
Then, the financial burden th a t would 
be cast on our country w ith the use 
ol mechanical contraceptives ab
solutely rules the method out. F ur
ther, there is the ignorance o f our 
people and lack of m edical person
nel.

B ut having said all this, I do wish 
to say to you and to the Mover of 
the Resolution, th a t the Government 
of India has taken up the question 
in right earnest and the paper th a t I 
placed on the Table of the House 
the other day, and from  which the 
hon. Member I beUeve quoted also, 
gives a very fair picture of w hat the 
Governm ent is trying to do. B ut 
please rem em ber th a t any attem pts 
a t birth-control will not show any 
results for a t least a generation, and 
th is is not a thing into which we can 
absolutely rush without weighing the 
pros and cons. Many things are being 
done in this country for b irth  control 
by o u r 'igno ran t people which are an 
absolute m enace to health. We have 
got to stop them. We have got to 
have a survey to see w hat is the 
best way of doing things, and I 
would beg the House to give me a 
chance of giving you results after a 
couple of years from the three cen
tres—and I hope there m ay be more 
—of the rhy thm  method w hich is the 
traditional method, which is absolute
ly in consonance w ith  our spirit and 
our tradition, which I feel will give 
results.

I agree w ith the Member who said 
th a t education is w hat is needed. 
And he was tw itted and asked:
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“Does he m ean religious education?” 
No. B ut do our people realise w hat 
the b irth  of so many children means? 
Women do. I agree with the woman 
Member who said th a t there are 
lots of women who are  anxious to 
have a certain am ount of control be
cause they have borne too m any 
children. Well, as I have said, the 
God-given means of birth-control are 
w ithin the reach of each one of us. 
Why don’t  we use them? I have to 
adm it that to say: “We recognise
Gandhiji as our political leader, but 
we do not recognise him in other 
m atters” makes me bow my head in 
shame. I do recognise him  in every 
way, and I say to you that the longer 
I live and the older I grow the more 
I am convinced tha t he laid his 
finger always on the right spot, and 
he was right when he spoke against 
mechanical contraceptives. I do not 
want this country to go away from 
his advice in this m atter whatever 
the wis'hes of the House are. that is 
another m atter,—but I perso;i&Ly do 
not favour it. But the Government 
have, as I said, established for the 
present three experim ental fam ily- 
planning centres. Also in some 
States voluntary organisations are 
working, and we are asking all of 
them to see w hat education can be 
carried out. We are trying to give 
education in its widest sense in all 
health  centres wherever we can give 
it. We have actually issued litera
ture, and we are going to issue more 
litera tu re . Only last May, the Gov
ernm ent of India appointed a Family 
Planning Re.search and Programme 
Committee, and action is being taken 
to implement the recommendations 
made by them which have been ac
cepted. We have even gone so far 
as to see tha t rea search programmes 
will be put through, a centre has also 
been established for the testing out 
of contraceptives that are being used 
today. I say to you tha t m any of 
them are most injurious to health. 
We cannot recommend them. There 
must be some authority  that will 
recommend what is good and what is 
t>ad. Nothing of tha t kind has been

dcxie upto today. T hat also has to 
be taken on hand. We have set up 
one such centre at the Cancer Re
search Institu te in Bombay. I t  is not 
as if one did not recognise the v ital 
necessity of planning—as Shrim ati 
Uma Nehru said—with a view to 
stopping the suffering amongst 
women, and w ith a view to seeing 
th a t the children th a t are brought 
into this world are  the best tha t we 
are able to give to the country. We 
do w ant to see to it th a t we do not 
ignore the science of eugenics, th a t 
we bring into this world. children 

tha t are  wanted, not children th a t 
are not wanted, but then  the great 
responsibility rests more on the man 
really than on the woman. One 
hon Member quite rightly said th a t 
it is m an who is aggressive, but we 
nave gone aw’ay from the fact—and 
we do not even wish to recognise— 
th a t there is such a thing as self
restraint. It is not so difiBcult as it 
m ay be said to be. I feel th a t il 
we have proper educational centres, 
if we have these proper surveys aone. 
if we try  our our rhythm  method.
I believe that we shall be able, with
in the course of time. and going 
ahead w ith our food planning 
giving more nutrition to the people, 
and raising their standards of life in 
every possible way, to make quite 
good headway.

I t was rightly suggested th a t the 
people should be taught. But who is 
going to teach them? Very few oeo^ 
pie know what to say or 
how to teach. So, Government 
have also got a centre for the 
training of personnel who will be 
trained, and who will be able to 
reach out to both women and men, 
and who will be able to advise and 
guide. I t is not a thing th a t can 

be done in a hurry .
I would beg of the Members of 

this House not to be over-pessimis
tic, not to lay all their emphasis as 
if all the ills of India today were 
due to the fact tha t we were 
overpopulated. Nothing of the kind.
A great many of the ills of this 
country are due to poverty; it can be
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removed, and it wiU be removed. 
Sim ilarly, ignorance is there, th a t 
also has got to be removed. If th a t 
is done, everything will go all right, 
and therefore there is no need for 
a Resolution like this, because as 1 
have said Governm ent have taken 
up  the question in righ t earnest and 
are  doing m ore than  w hat the hon. 
Mover has said.

We are thinking of creating a post 
of special officer for organising these 
train ing  program m es, and we are in 
constant communication w ith the 
S tates, asking them  w hat they are 
doing, and we meet fairly  frequent
ly. 1 "'feel, therefore, th a t Govern
m ent are tackling this problem  on a 
p ractical basis, in consonance with 
th e  trad itions of th is country, and 
w ithout feeling th a t th is country is 
ju st going to w reck and ruin, simply 
because the population is increasing 
a t a very fast rate. One hon. Mem
b er even said th a t our population
is increasing at a much higher rate  
th an  in other countries. I  w an t to 
contradict th a t sta tem ent and say 
th a t it is not increasing any more
than—in fact, it is even less than
th a t—in America, and our death- 
ra te  is m uch higher. T h e re fo re ,.!  
would beg of the hon. M embers not 
to  feel over-depressed on th is m atter. 
We should stand up  to th e  problem  
and face it and we should 
th a t is in our power to see th a t 
ttie women, the  m others of the race, 
kave not too great a burden pu t on 
them , and th a t they should be help
ed and guided in every way.

I  would ask the Members of this 
House, when they go back to  their 
constituencies, and here in D elhi too, 
to  ask the people themselves 
cise se lf-restrian t and to see to it  th a t 

bring about those aocial reform s 
^ c h  will help us to combat th is 
problem in the natural way wUhout 
m uch expenditure, and tb .
gospel of raising the age of m arriage 
• f  girls, and taking pledges from  
every young m an not to m arry  un
til he is a w aee-eam er.

W ith these words. I would ask the 
Mover of the Resolution to w ithdraw  
it, in view of the assurances tha t I 
have given to him  as to  w hat G overn
m ent are doing in this connection.

Sardar A. S. Saigal (B ilaspur): On '  
a point of clarification. A commit
tee wa? set up by G overnm ent to go 
into the question of contraceptives.
May I know w hether th a t committee 
has completed its deliberations and 
made its recommendations to Gov
ernm ent ?

R ajkum ari A m rit K aur: If hon.
Members would rem em ber the ques
tions th a t are put and the answers 
given, they would know th a t the re
port of the committee was laid on 
the Table of the House. The hon 
Mover of the Resolution has quoted 
from th a t renort. F urther if the hon. 
Member will come to me. I can give 
him a copy of the report, and he will 
have all the inform ation th a t he 
w ants. If hon. Members will come 
to me at any time, and see me about 
this question, I can explain to them  
In m ore details, w hat is being done.

Shri Gidwani: While I find that all 
sections of the House, particularly  
our women Members , have whole
heartedly supported the Resolution...

Shri V. P. Nayar: But no young
man has supported. We have heard 
only the older Members.

Shri Gidwani; Excepting one or 
two Members, and particularly  our 
communist friends, others have sup
ported it. I t  is only they  who have 
talked of this as if it were a problem 
oi capitalism  versus labour, or the 
proletariat tjer.-nw capitaUsm. All 
this has no bearing on this question.

Shri V. P. Nayar; It has.

Shri Gidwani: I t  may .be.
V

If you look to  the history of this 
problem you will find tha t it bas 
been supported by hum anitarians of 
all countries, and it has nothing to 
do with politics.
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Shrl ¥ . F. N»y«r. Of th e  type of
Mathews. .

Shri Gidwaai: In  India, i t  was sup
ported  years back by Mr. Karve, the  
son of the well-known professor 
Karve, who went on carrying pro
paganda for this method, and ulti
m ately  the country has accepted it. 
So, this has nothing to do w ith com
munism  or capitalism . I am surpris
ed  to find everywhere these argu
m ents being brought in with a view 
to cloud the real issue. I would say 
th a t they have tried  to cloud the 
th e  issue so tha t people may not 
•understand it properly.

I can understand their position 
th a t if in the world the population 
were so distributed th a t people could 
50  anywhere, from  one place I0 the 
other, and we had enough food, then 
the problem would not have assum
ed such serious proportions as it has 
done in India today. But today, the 
position is different, and we i^re im
porting foodgrains from  outside the 
country. I was absolutely ashamed, 
and I had to put down mv head, 
when th e  M ayor of Bombay, Mr. 

P a til went to a ship which had 
brought foodgrains from  America, 
w ith two bags in his hand, and a 
photograph was taken on that occa
sion. as if we were beggars 
door of America. It is be tter to die 
ra th er than to beg of others.

Sbri AcCiathan (C rangannur); 
They are the  ‘haves’, and we a re  the 
% ave-nots’.

Shri <xidwaiii: Therefore, I say
th a t this problem is one. which we 
have to solve im m ^iate ly .

In my opinion, the hon. M inister 
was ra ther hesitant regarding the  
4ise of contraceptives, and she 
virtually opposed it. I would like to 
know then what ig m eant when it is 
stated in the F irst Five Y ear P lan 
th a t this program m e of the Planning 
Commission includes the provision in 
Government hospitals and tiealth 
centres of advice and methods of 
fam ily planning for m arried  persons, 
who require such advice. Is the

advice to .be given on s^f-contro l 
methods?

Mr. Chairmaii: Order, order.

Rajkiimari Amrit Kaur: May I ex
plain to the. hon. Member? So m any 
methods are used here, which are  
wrong. And there are methods 
which are  f  right. We are going to 
have a s u r ^  of all of them» and 
there  is no ban on anybody buying 
contraceptivfes. If they wish to know 
about them, they will be given 
advice. B ut G overnm ent a re  not 
providing m echanical contraceptives. 
That is the m ain p o in t

Dr. M. M. Das: How is it possible 
to say th a t some m ethods are wrong, 
and some others a re  right, when the 
world authorities on this m atter are  
divided in their opinions?

Shri K. K. Basn (Iftam ond H ar
bour): It is for individuals to decide 
themselves.

Mr. Chainum: The hon. M inister
has explained the whole thing, and 
this is the view held by her. No 
hon. Member has a right to say any
thing, so far as personal opinions are  
concerned.

Shri The question is not
of any particu lar method, but whe
ther this program m e of fam ily plan
ning includes the use of contract;)- 
tives. We cannot solve the problem 
m erely by self-contro l m ethods or 
raising  th e  m arriageable age. In  fact, 
we have already raised th e  m arriage
able age, and I think many young 
people are now m arrying veiv late. 
But that has not solved the oroblem 
of rapid increase in the population. 
Therefore, self-control m ay not 
achieve the object which we have in 
view. Here is a definite plan which 
has been adopted by Government, 
which relates to family planning, and 
in a w ay aims at putting  a stop a t the  
increase of the population.

What are the methods? The 
method of self-contr<d really cannot 
he the effective method. It may be 
good in a way. The raising of ihe
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m arriageable ai;e m ay be of some 
help. W hat is w anted is opening of 
clinics w hich w ill give people m - 

form ation  regarding a ll m ethods in
cluding the use of contraceptives. 
Let us carry  out th a t program m e. 
My experience is also sim ilar to th a t 
of Kale. (Interruptions) Not m y 
own experience because I nm not 
m arried  (Interruptions). T hat is 
not the  question.

S hri K. K. Basu: Your opinion will 
no t be tak en  into consideration. (In
terruptions),

A n Hon. Member: Why did you not 
m arry?

Mr. caiainnan: O rder, order. Let
him proceed.

SCiti Gidwani: It is, again, person
al. This neck of m ine was intend
ed for the  gallows of the  Britisher. 
Therefore. I did not like to tak e  a ry  
responsibility. T hat is a personal 
m atter. T hat was in 1907. I  m ay
also add th a t I was under some re 
ligious influences which have .been 
contained in  a poem of Swami Vive- 
kananda.

“No m an who th inks of a
woman as his wife can ever per
fect be

N or he who owns however little  
can ever pass through M aya’s ' 
gates. .

So give these up Sanyasin
boldly  say Om T at S a t Om.”

T hat is a different m atter. There
fore, when I say *my experience*,* it 
is not m y personal experience. You 
know I have been w orking for the  
displaced persons. T here was a per
son, a journalist, in  K arachi who was 
residing near m y house. He was very 
prolific and used to produce a child 
every 14 months. W hen he ’ame to 
Bombay, I  tr ied  to  get him  a )ob as 
a journalist. He got some iob for 
six months, ten  m onths and so on. 
S till he w ent on procreating. He is 
liv ing  in a C hem bur camp, Bom bay 
w here he has got one room with U  
or 12 chUdren w ith no regular in

come to support them. Then he 
came to  m e in  1952 after he had one 
m ore child. I told him  “You wretch-^ 
ed m an, why are you procreating like 
this. I will give you money? Go and 
get yourself sterilised”. H e w ent to: 
the  doctor, got him self sterilised. I t 
is a very sim ple operation. I am  
talking of the men. T here is no* 
reason why the whole burden should 
be throw n on th e  women. S terilisa
tion takes only 15 m inutes; it is »  
simple operation.

A nother gentlem an, a friend of 
mine, who w as an  MLA had  an in -  
c<Hne of Rs. 20,000 to Rs. 30.000 a 
year in Sind. W hen he came here» 
there was no income. He was alsa  
very prolific—every year one more* 
child and he w ent on multiplying. 
Then I told him  to get him self opera
ted. A fter operation, both he £nd 
his wife are  very happy; only m e 
doctor advised him  not to ride on a 
cycle for some days.

T herefore. I do advocate b ir th  con
tro l m ethods and  I say oiir G overn
m ent should (provide facilities th a t  
beyond a certain  num ber of childem  
— 1 do not say th a t
it should be com pulsory— 
people siiould no t procresate. N ow  
housing conditions have also chang
ed. I rem em ber we had a sm all 
house w here the m other, the  fa th e r  
and the  children  used to live. I do 
not w ant to go into details. Now. 
conditions have changed. Therefore,^ 
facts m ust be faced. I consider it a 
very hum ane problem, a m ore 
hum ane problem  than  opening 
hospitals or opening T.B. sanatoria, 
because on the one side, if you go on 
opening these institu tions and on 
the  other side, you go on increasing 
and multiplying like flies, there  is no 
solution to the problem. I  am  
very serious about it. I  am n o t 
supporting it in a sp irit of 
levity or lightheartedness. I  have 
seen people in very very  m iserable 
conditions and therefore, I feel th a t 
our duty m ust be to im part know
ledge, to give them  education. I



would say in India we ^should find out 
the cheapest m ethod and the most 
healthy m ethod which doeg not affeil 
the health  adversely. I t  is a thing 
which m ust be done. Let us not t^e 
complacent about th is issue.

My friends, the Communists, are 
interested because m ore population 
m eans m ore discontent, more food 
marches, more strikes, and m ore 
fights w ith Government. They are 
interested in a poUtical move. I am 
not interested in that.

Sardar A. S. Saigal: They have got 
slogans.

Shri Gidwaoi: Let us be realistic.
I tell you they are not afraid  of the 
m isery of the people; sometimes they  
intensify m isery (Interruptions). I  
te ll you I cannot bear the m iseries 
of the people. Therefore, I do honest
ly appeal to our Health r»Tinister 
not to consider it from  personal 
viewpoint or personal prejudices. She 
quoted G andhijig  name. I ran  also 
quote G andhiji’s name. B ut we have 
violated m any things which la n d h iji 
said. We have forgotten ^o m^sny 
things tha t he said. So let us not 
invoke his name. I would, there
fore, urge th a t a committee of this
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Shri Gldwaai: In  the light of th e  
assurances given, I have no Qbjectioir: 
to w ithdraw  my Resolution.

The Resolution was, by leave,, with'^ 
drawn,

Mr. Qaaliliiaii: There is no question^ 
about the am endm ents as the  Resolu
tion itself is w ithdraw n by th e  bon. 
Member. L et us now i>roceed to  the 
next Resolution.

House should be 
into this m atter, 
select suitable

appointed to go 
give advice and 
methods. These

m ethods m ust be propagated &o th a t 
the knowledge regarding them  m ay 
be brought to the door of the pcor 
people, particularly  in the ru ra l 
areas.

7 P.M .

Mr. Chairm an: I3 the hon. Member 
w ithdraw ing his Resolution?

Shri Gidwani: Is there any difiS-
culty to accept my Resolution?

Rajkum ari A m rit K aur: In  view of 
the assurance I have given th a t the 
Government is doing everj^thing th a t 
it can and since the problem is not 
one th a t can be solved overnight, I 
do not th ink  the  hon. Member will 
w ant to pur.«?ue his motion.

RESOLUTION RE SECOND CHAM
BER AT THE CENTOE

Shri M. S. G iim padasw am y (My
sore) : I  beg to move:

“This House is of ooinion th a t 
the  existence of the  Second 
Chamber a t the Centre is quite 
unnecessary and steps m ay be* 
taken to m ake the  necessary am
endm ents in the Constitution.”

Mr. Cfaairmjuu How much tim e ' 
will the hon. MemA>er need for his  ̂
speech? The total tim e allotted fo r- 
th is Resolution is 2i hours.

Shri M. S. G iim padasw am y: H alf :
an hour.

Shri K. K. B asa (Diamond H ar
bour): On a Doint of order. The L2>w 
M inister ought to be present here- 
when this Resolution is discussed.

The Deputy M inister 0# H om e 
Affairs KSbxi D aU r): I am here to- 
represent the Government,

Shri M. S. Gnrupadasw am y: Sir»
each age has its pet political super
stition. Feudalism  was the favourite 
superstition of the Middle Ages, The 
divine right of kingship was th e  
dom inant superstition of the six
teenth and seventeenth centuries. In. 
the same way. bicameralism is the- 
dominant superstition of the modem- 
age. When I sa y  this, some M em bers 
of this august House may l.>ecome 
annoyed, and the Members who be
long to the  o ther august House m a y ' 
equally be shocked. Bicameralism, in 
fact, has assumed almost the Dositiotti




